
955 Written Answers [ 11 SEP. 1964 ] to Questions 956 
 

 

TRAINING  UNDER   THE  NATIONAL 
DISCIPLINE  SCHEME 

293. SHRIMATI DEVAKI GOPIDAS: Will 
the Minister of EDUCATION be pleased to 
state: 

(a) on what principles selection for 
training under the National Discipline 
Scheme is made from the States; 

(b) whether any quota is fixed for each 
State; 

(c) on what basis selection from Kerala 
was made in the month of June, 1964; 

(d) whether he is aware that vari-'ous 
Employment Exchanges in the States were 
not informed to send their candidates; and 

(e) whether Government propose to make 
arrangements to give chances to the 
candidates from Employment Exchanges that 
were n'ot represented in the last selection? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION (SHRI BHAKT 
DARSHAN) : (a) The selection is made in 
accordance with the provisions contained in 
the approved recruitment rules    prescribed    
for    the 

respective posts under   the   National 
Discipline Scheme. 

(b) No quota is fixed for each State, but 
the allocation of seats is made keeping in 
view the requirements of the States and the 
total number of vacancies for a particular 
course. 

(c) to (e) The information is being 
collected from the concerned Regional office 
of the National Discipline Scheme and a 
statement will be laid on the Table of the 
House in due course. 

TRANSIT/WORK CAMPS   FOR   DISPLACED 
PERSONS FROM EAST PAKISTAN 

294. SHRI K. C. BAGHEL; Will the 
Minister of REHABILITATION be pleased to 
state: 

(a) how many displaced persons from 
East Pakistan have been sent to Transit 
Camps in Mana Kurud, Nava-gaon and 
Manipuri near Raipur City in Madhya 
Pradesh; 

(b) how many t>f them have been sent to 
Work Camps; 

(c) the places of their location and the 
number of displaced persons in each of these 
camps; 
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(d) how many of these displaced 
persons died of Gastro-Entritis; and 

(e) how many persons have been 
arrested for inciting others not to work in 
Transit/Work Camps? 

THE MINISTER OF REHABILITA-
TION (SHRI MAHAVIR TYAGI): (a) 
1,72,136 persons up to 7th September, 
1964. 

 

(b) 81,444 persons admitted to the 
Mana group of camps have been sent to 
camps in different States according to 
information received till the 9th 
September. 

(c) A statement is appended. 

(d) and (e) Information is being 
collected and will be laid 'on the Table of 
the House. 
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NOTE.—The above figures show the present position, after taking into  account 

persons who have leftthe camps, births and deaths. 


